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Smt. Rakhi Birla, Hon’ble Deputy Speaker in-Chair

1. 11.22 AM. Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with permission of the Chair :

1.

0.

Shri Ramvir Singh Bidhuri, 11. Shri Bhupinder Singh Joon
Hon’ble Leader of Opposition (Shri  Kailash  Gahlot,  Hon’ble
Shri Som Dutt Minister of Transport intervened)
Shri Ajay Dutt 12. Shri Mohinder Goyal

Shri Jarnail Singh 13. Smt. Preeti Jitender Tomar

Shri Haji Yunus 14. Shri Jai Bhagwan

Shri Vishesh Ravi 15. Shri Akhilesh Pati Tripathi

Shri Rajesh Rishi 16. Smt. Pramila Dheeraj Tokas

Shri Sanjeev Jha 17. Shri Somnath Bharti

Shri Praveen Kumar 18. Shri Madan Lal

Shri Mukesh Ahlawat 19. Shri Pawan Sharma

20. Shri Rajesh Gupta

2. 12.19P.M. Smt. Atishi, Hon’ble Minister of Power informed the House and alleged that Hon’ble
Lieutenant Governor of Delhi has withheld proposed Solar Policy by raising irrelevant
objections in the file.

Shri Rajesh Gupta, Hon’ble Member moved a Censure Motion in this regard.
The Motion was put to vote and adopted by voice-vote.

3. 12.26 P.M. Short Duration Discussion (Rule-55) :
Shri Madan Lal initiated discussion on ‘re-engagement of Marshals in the Buses’.
The following Members participated in the Discussion :

Smt.

1.
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Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition

The Chair requested Shri Ramveer Singh Bidhuri to keep his speech restricted
to the subject matter of Short Duration Discussion.

Shri Ramvir Singh Bidhuri paid no heed to it and continued his speech.

The Chair directed that the words spoken by him other than the subject of
discussion be expunged from the proceedings.

12.48 P.M. : Shri Ramvir Singh Bidhuri, Hon ble Leader of Opposition walked out
in the protest.

Shri Kuldeep Kumar

Shri Rituraj Govind

Shri Mohinder Goyal

Shri Akhilesh Pati Tripathi

Shri Sanjeev Jha

Atishi, Hon’ble Minister replied to the discussion.

Shri Saurabh Bharadwaj, Hon’ble Minister also expressed his views.

4. 01.50 PM. The Chair adjourned the House upto 11.00 A.M. on Thursday, 29 February 2024.

Delhi
28 February, 2024

Raj Kumar
Secretary
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